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€. 3552 7% faeelY, gEeafiaTe, SRTEd 7, 2025/5T4 16, 1947
No. 3552] NEW DELHI, THURSDAY, AUGUST 7, 2025/SHRAVANA 16, 1947
X AT
T 7 g (Fwim)

% faeet, 7, emTed, 2025
Yaa AR TP goR At A1 TaRft &Y uRT 9 T F d8d I

FLAT. 3644(3)—TTa (Tema) sTfafaaw, 1989 (24/89) (& o+ aTa 3k Atarf== Fgr 747 8)
FT T 20A FT IT-GTT (1) FRT Y& ATRAT % T&d, 5 T o a1d F 9q€ g % a1& o qrasi=®
3297 # T, i, Roreer wferT foawor 78t §o sqg=t § 23T @7 8, @9 Yo IR & Hamed &
T s &, Siq, AfeeT Tsg § T e §,¢ T 3% Fwomens & = T4 a1 (32.02 AT TEw
FTeT Ut g7 T srfeRrgr e 7 2Tt AU w2

I g H & @ ATAT wl AT AT, ATSEEAAT 6 TSI H THH A qEE | q9 & A
sty F iy, I Afefaag 7 amT 20-D Ft ITRT (1) F Fefi= q@i<h yoe & forw " r oty F
STERIZOT I¥ ATl 35T T

T AT FeAT AR TATq SH TSRO &= srterapr<l T 5w — T, 77 — SAriem, &7
forfera = # yeqa it STuIt 3 I smeme et o o sfie e ITfaRTey smafxendr i 97 98
FRTT =9 7 g1 A7 e TRt [afer sreamlt & Areas 9, gaa1s &7 a9 <, o Ut a9 st &
AT % TS AT ATF9TF AN AT S04, AT FHIS T, FLA 5 d1, SAGT o TeqT TR A9 THA, AT
FIRT, AT I TR AT SAEA R T TahdT gl

5318 G1/2025 @)
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3<% Afarfaae v g 20 D FF STa™T (2) F AT e ey g Ay war #wrg off smeer
sfaw grm

TH ATATAAT & SIq9d A ATeAT ST T ST TS0 i 377 faawor Iuetsy € T s=g =afh
FTT T TTIART o SULE HIATAT § ST A&7 FoRaT SIT |kt 2

ATAT

AfRem o7 # T B § Rdvw == afwsm, st ,” 7 i Fioms F = =t e (32.02 f st
% ToIT SIATRAT & AT AT 9T AT F AT hF AT ATt A 1 S fFar

(Srgera-1) €T g
Rt &1 - IqeTaH-1
FAE qaq/ | gt | g w | AT
Sial T FTA | QAT HAT| 95 T | A Ll P
T (W) | ()
1 | BFWI | 30 176 | 2363 0.900 | 0.090 Gk RIsak
2 | EFWT | 704/477 | 178 | 2365 0.160 | 0.090 EE RIaaE]
3 | EFT | 275 - | 2366 5160 | 0.610 Sl | AT
= 6.220 | 0.790 RIsak
4 | #refEROE | 29 - 211 0.130 | 0.007 Tl | AR
5 | eI | 33/1155 - | 211/223 | 0.047 Tl | AR
6 | FefERTT | 33/1031 - | 211/291 | 0.030 TEE-ll | AR
7 | #EERTT | 33/149 - | 211/370 | 0.050 Tl | AR
g | #efERTT | 33/1086 - |211/794 | 0.010 Tl | AR
9 | #efieRTT | 33/1176 - | 211/1343| 0.013 TEg-l | AR
10 | #EfERTT | 29 - 212 0.170 | 0.121 Tl | AR
11 | #efERTT | 33/570 - | 212/292 | 0.033 Tl | AR
12 | #ERT | D1-33/190] - | 212/414 | 0.065 FEg-l | AR
13 | FefERT | 33/543 - | 212/789 | 0.020 Tl | AR
14 | FERT | 33/544 - | 212/790 | 0.020 Tl | AR
15 | #fRRTT | 33/1086 - | 2121795 | 0.015 Tl | A
16 | FefERT | 33/577 - | 212/824 | 0.035 Tl | AR
17 | FefERTT | 33/850 - | 212/907 | 0.065 Tl | AR
18 | #EMRRTT | 33/731 - | 212/990 | 0.022 Tl | A
19 | FefERT | 33/754 - | 212/1018| 0.025 Tl | AR
20 | #efERIE | 33/755 - | 212/1019| 0.010 -l | AR
= 0.760 | 0.128 T
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21 | ®EATT 448 6 0.910 0.540 qv=
TR T-11
22 | HET 800 1 0.155 0.600 qE
ATETEeY-11/12
23 | HET 478/1102 1/3228 | 0.023 qE
ATETEeY-11/12
24 | HET 478/1104 1/3229 | 0.037 qE
ATETEeY-11/12
25 | "EIATT 478/1105 1/3230 | 0.032 qv=
aTRTEet-11/12
26 | "EIATT 478/1164 1/3231 | 0.030 ag
ETRTEe-11/12
27 | wEITT 478/1110 1/3233 | 0.044 ag
ATETEeY-11/12
28 | HETA 478/1111 1/3234 | 0.029 qE
ATETEeY-11/12
29 | HET 478/1113 1/3236 | 0.029 qE
ATETEeY-11/12
30 | "EITT 478/1114 1/3237 | 0.061 qE
ETRTEe-11/12
31 | @HI 478/1115 1/3238 | 0.121 q7E
ErRTEe-11/12
32 | @HI 478/1116 1/3239 | 0.036 ag
ErRTEe-11/12
33 | @HI 478/1117 1/3240 | 0.024 qe
ATETEeY-11/12
34 | FEIT 478/1118 1/3141 | 0.008 qE
ATETEeY-11/12
35 | FHI 478/1119 1/3242 | 0.034 qE
ATETEeY-11/12
36 | FHI 478/1120 1/3243 | 0.030 qE
AToRTEe-11/12
37 | @HI 478/1122 1/3244 | 0.067 GIRE
ATRTEe-11/12
38 | @HI 478/1124 1/3245 | 0.056 q7E
ATRTEe-11/12
39 | #EWTT 478/1135 1/3253 | 0.211 qe
ATETEeY-11/12
40 | WEITT 478/1159 1/3254 | 0.034 qv=
RTRTEet-11/12
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41 380 2 0.530 | 0.390 qE RINaC]
TR T-11
42 199 3 0.680 | 0.680 qrea-1l/15 | R
43 486 4 0.900 | 0.060 GIRE R
TR T-11
44 286 67 0.980 | 0.350 ez -lI/15 | SRR
68 0.950 | 0.420 qTeE -Il/15 | AR
45 802 19 2330 | 1.930 GIRE R
ETERTAT-11/5
27 0.410 | 0.360 qE SR
RTRTE<-11/6
46 482 20 1.000 | 0.710 qE R
ETRTEe-11/12
47 300 21 0.920 | 0.570 q7E SR
EToRTEe -1l
71 0.530 | 0.140 17T -l SR
48 118 22 0.300 | 0.300 qE R
RTRTEet-11/6
49 252 23 0.310 | 0.040 qE R
ETRTE -1
50 258 25 1.050 | 0.530 q7E SR
EToRTEe -1l
51 259 24 0.500 | 0.450 7T -l R
51 106 65 0670 | 0.120 7T -l R
52 257 69 1180 | 0.540 17T -l SR
53 171 69/2084 | 1.190 | 0.700 1T -l T
54 462 69/2085 | 0.680 | 0.230 17T -l SR
55 1 72 0.070 | 0.070 qfdd SR
56 209 73 0530 | 0.740 qreg -9 | AR
57 4787 73/2117 | 0.540 qreg -l | R
58 183 74 0.200 | 0.130 qree -lll/4 | R
75 0.740 | 0.500 qE ST
FT= 19.160 | 11.100 Rlaan
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59 | e 23 116 | 132 0.700 | 0.080 =
60 | e 285 112 | 128 1.360 | 0.540 Kk
61 | ST 258 115 | 131 1.200 | 0.280 =
62 | ST 200 114 | 130 1.260 | 0.490 =
63 | e 294 113 | 129 1.640 | 0.450 Kk
64 | T 302 119 | 135 2.890 | 0.920 kK
65 | ST 41 120 | 137 2.090 | 0.050 Kk
66 | AT 124 123 | 140 1.410 | 1.410 kK
67 | ST 37 124 | 141 1.200 | 0.090 %
68 | T 149 122 139 1.380 | 0.740 kK
69 | e 180 151 | 169 1170 | 0.530 kK
17 |17 1.200 | 0.490 =
70 | e 60 151/37| 169/446 | 0.500 | 0.060 =
9
71 | ST 70 152 | 170 1.110 | 0.300 Kk
72 | S 159 155 | 173 1270 | 0.810 kK
73 | s 324 156 | 174 0.590 | 0.410 kK
74 | ST 311/1 158 | 176 0.860 | 0.280 Kk
75 | S 186 - 178 2.530 | 0.600 kK
- | 183 0450 | 0.195 KIERIEER
76 | s 15 159 | 177 0.330 | 0.130 7z - Il
77 | S 18 162 | 181 1.000 | 0.750 Ekd
78 | ST 311 163 | 182 0.950 | 0.570 =
79 | e 33 164 | 185 0.710 | 0.035 Kk
80 | e 198 - |48 1.090 | 0.160 Kk
81 | T 249 40 |40 1670 | 0.825 %
82 | e 131 36 |36 1150 | 0.250 Kk
83 | e 304 39 |39 0.810 | 0.455 Kk
84 | e 273 38 |38 1.080 | 0.310 Kk
85 | e 59 28 |28 1.890 | 0.730 Kk
86 | e 311/9 23 |23 0.620 | 0.300 =
g7 | e 244 22 |22 1.080 | 0.310 Kk
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88 | AT 144 8 |8 1.980 | 0.770 = SR
89 | T 20 18 |18 1170 | 0.030 ke SR
90 | AT 148 9 |9 1500 | 0.210 = SRS
91 | ®me 311/8 12 |12 0.720 | 0470 ke SR
92 | T 191 1 |11 2560 | 0.180 ke SR
93 | ®re 190 13 |13 0.840 | 0.480 kE R
04 | AT 89 14 |14 0.500 | 0.250 Rk R
95 | ST 235 274 | 315 2270 | 0.080 ke SR
= 48.730 | 16.020
) e
FiAF dedT T T ATH e
(TFS)
1 FLFTITT 0.790
2 Frefge 0.128
3 TEIT 11.100
4 ST 16.020
I = 23.038

[ . . CE/CON/II/BBS /PURI-KONARK/20A/SRP/REV]
AT TH qTH, T Atsgar (AT -1l), [ idqe &, qaay

MINISTRY OF RAILWAYS
(East Coast Railway)

NOTIFICATION
New Delhi, 7th August 2025
Notice under Section 20A of the Railways Act-,1989

S.0. 3644(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (here in after referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to, is required
for the execution of the Special Railway Project, namely, “New line between Puri and Konark (32.02 km) ” in the
district of Puri in the state of Odisha, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Land Acquisition Officer, Puri, State—
Odisha for, “New line between Puri and Konark (32.02 km) > ,in writing, and shall set out grounds thereof and
competent authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner, and may, after hearing all such objections and after making such further inquiry, if any, as the competent
authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.
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SCHEDULE

Brief description of land (Annexure-1) attached here with to be acquired with or without structures, for the Special
Railway Project, namely, “New line between Puri and Konark (32.02 km)” in District Puri in the state of Odisha.

Name of District: Puri Annexure-|
sl Khata | Chaka Plot Total | Acquired Kisam Type of
N N £vill N N N Area (In| Area(In of Land
0. ame or village 0. 0. 0. ACFE) ACFE) Land
HAREKRUSHNAPUR | 30 176 | 2363 | 0900 | 0.090 Chaka PVt
2 | HAREKRUSHNAPUR | 704/477 | 178 | 2365 | 0.160 | 0.090 Chaka PVt
3 | HAREKRUSHNAPUR | 275 : 2366 | 5.160 | 0.610 | Jalasaya-ll PVt
TOTAL=| 6.220 | 0.790 PVt
4 | KASHIHARIPUR 29 : 211 | 0.130 Bagayata-ll | Pwvt
5 | KASHIHARIPUR | 33/1155 | - | 211/223 [ 0.047 Bagayata-1l | Pt
6 | KASHIHARIPUR | 33/1031 | - | 211/291 | 0.030 | 0007 | Bagayata-ll | Pwt
7 | KASHIHARIPUR 33/149 - | 211370 | 0.050 Bagayata-1l | Pt
8 | KASHIHARIPUR | 33/1086 | - | 211/794 [ 0010 Bagayata-1l | Pt
9 | KASHIHARIPUR | 331176 | - [211/1343| 0013 Bagayata-1l | Pt
10 |  KASHIHARIPUR 29 : 212 | 0170 Bagayata-1l | Pt
11| KASHIHARIPUR 33/570 - | 212292 | 0.033 Bagayata-1l | Pt
D1-
12| KASHIHARIPUR 231190 - | 212/414 | 0.065 Bagayata-ll | Pwvt
13|  KASHIHARIPUR 33/543 - | 212789 | 0.020 Bagayata-1l | Pt
14|  KASHIHARIPUR 33/544 | - | 212790 | 0020 | (77 | Bagayata-Il
15| KASHIHARIPUR | 33/1086 | - | 212/795 | 0,015 Bagayata-1l | Pwt
16 |  KASHIHARIPUR 33/577 - | 212/824 | 0.035 Bagayata-1l | Pt
17 | KASHIHARIPUR 33/650 - | 212/907 | 0.065 Bagayata-1l | Pt
18|  KASHIHARIPUR 33/731 - | 212/990 | 0.022 Bagayata-1l | Pt
19|  KASHIHARIPUR 33/754 | - |212/1018| 0025 Bagayata-1l | Pt
20 |  KASHIHARIPUR 33/755 - | 21271019 0.010 Bagayata-1l | Pt
TOTAL=| 0.760 | 0.128
21|  SAMANGARA 448 . 6 0910 | 0540 ¥R ‘:f fasali pyy
22|  SAMANGARA 800 . 1 0.155 Sara‘f?l‘ffzfasa" PVt
23|  SAMANGARA 478/1102 | - | 1/3228 | 0.023 Sara‘f?l‘;'fzfasa" PVt
24|  SAMANGARA | 478/1104 | - | 1/3229 | 0.037 Sara‘??lj’fzfasa" PVt
25|  SAMANGARA 478/1105 | - | 1/3230 | 0.032 Sarada do fasali| - p,
' 0.600 -11/12 '
26| SAMANGARA | 478/1164 | - | 1/3231 | 0.030 Sara‘??lj’fzfasa" PVt
26|  SAMANGARA 478/1110 | - | 1/3233 | 0.044 Sara‘f?l‘ffzfasa" PVt
27|  SAMANGARA 478/1111 | - | 1/3234 | 0.029 Sara‘fl‘/jfzfasa" Pwt.
28|  SAMANGARA 478/1113 | - | 1/3236 | 0.029 Sara‘f"l"l‘;'fzfasa" PVt
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29|  SAMANGARA | 478/1114 1/3237 | 0.061 SaradadoTesall| puy
30| SAMANGARA | 478/1115 13238 | 0.121 Sarada o fasall | pyy
31 SAMANGARA 478/1116 1/3239 | 0.036 Sara({?ﬁfzfasa“ PVt
32 SAMANGARA 478/1117 1/3240 | 0.024 Sara(f?ﬁfzfasa“ PVt
33 SAMANGARA 478/1118 1/3141 | 0.008 Sara‘{?ﬁfzfasa" PVt
34|  SAMANGARA | 478/1119 13242 | 0034 Sarada o fasall | pyy
35| SAMANGARA | 478/1120 1/3243 | 0.030 Sarada o Tasall| - pyy
36| SAMANGARA | 478/1122 1/3244 | 0.067 Sara‘f";‘l‘/jfzfasa“ PVt
37 SAMANGARA 478/1124 1/3245 | 0.056 Sara‘?";‘l‘/jfzfasa" PVt
38| SAMANGARA | 478/1135 13253 | 0211 Sarada o Tasall | pyy
39| SAMANGARA | 478/1159 1/3254 | 0.034 Sara‘f";‘l‘/jfzfasa“ Pt
40|  SAMANGARA 380 2 0530 | 0390 [Sredecofesall
41|  SAMANGARA 199 3 0680 | 0680 | Sarada-1/15 | Pwt
42|  SAMANGARA 486 4 0900 | ooo |SdRfofeRll gy

67 0.980 0.350 | Sarada -11/15 Put.
B sAMANGARA 286

68 0.950 0.420 | Sarada -11/15 Put.
44|  SAMANGARA 19 | 2330 | 1930 [S¥efeRsll gy
45 SAMANGARA 802 27 0410 0.360 Saradalcli/cz3 fasali 5 0
46|  SAMANGARA 482 20 | 1000 | o7ip [SecdofeRlll gy

Sarada do fasali

21 | 0920 | 0570 Pt
1 SAMANGARA 300 0

71 0.530 0.140 Sarada -II Pvt.
48|  SAMANGARA 118 22 | 0300 | os0 [SdRfOTeRll gy
49 SAMANGARA 252 23 0.310 0.040 Sarada_clilo fasali Pyt
50 | SAMANGARA 258 25 | 1050 | os30 |Sradafiofesl
51|  SAMANGARA 259 24 | 0500 | 0450 | Sarada-Il PVL
51|  SAMANGARA 106 65 | 0670 | 0120 | Sarada-Il PVt
52|  SAMANGARA 257 69 | 1180 | 0540 | Sarada-Il PVt
53|  SAMANGARA 171 69/2084 | 1190 | 0700 | Sarada-Il PVt
54|  SAMANGARA 462 69/2085 | 0680 | 0230 | Sarada-Il PVt
55|  SAMANGARA 1 72| 0070 | 0070 Patita PVt
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56 SAMANGARA 209 - 73 0.530 Sarada -111/9 Pwvt.
57 SAMANGARA 478/7 - 73/2117 | 0.540 0.740 Sarada -IlI Pvt.
- SAMANGARA 183 - 74 0.200 0.130 Sarada -I11/4 Pvt.

- 75 0.740 0.500 Sarada Pvt.

- TOTAL=| 19.160 | 11.100 Pvt.
59 ALANGA 23 116 132 0.700 0.080 Chaka Pvt.
60 ALANGA 285 112 128 1.360 0.540 Chaka Pvt.
61 ALANGA 258 115 131 1.200 0.280 Chaka Pvt.
62 ALANGA 200 114 130 1.260 0.490 Chaka Pvt.
63 ALANGA 294 113 129 1.640 0.450 Chaka Pvt.
64 ALANGA 302 119 135 2.890 0.920 Chaka Pvt.
65 ALANGA 41 120 137 2.090 0.050 Chaka Pwvt.
66 ALANGA 124 123 140 1.410 1.410 Chaka Pwvt.
67 ALANGA 37 124 141 1.200 0.090 Chaka Pwvt.
68 ALANGA 149 122 139 1.380 0.740 Chaka Pwvt.
69 ALANGA 180 151 169 1.170 0.530 Chaka Pvt.

17 17 1.200 0.490 Chaka Pwvt.
70 ALANGA 60 151/379 | 169/446 | 0.500 0.060 Chaka Pwvt.
71 ALANGA 70 152 170 1.110 0.300 Chaka Pvt.
72 ALANGA 159 155 173 1.270 0.810 Chaka Pwvt.
73 ALANGA 324 156 174 0.590 0.410 Chaka Pwvt.
74 ALANGA 311/1 158 176 0.860 0.280 Chaka Pvt.
- ALANGA 186 - 178 2.530 0.600 Padia upara Pwut.

- 183 0.450 0.195 Sharad-111 Pwvt.
76 ALANGA 15 159 177 0.330 0.130 Chaka Pvt.
77 ALANGA 18 162 181 1.000 0.750 Chaka Pwvt.
78 ALANGA 311 163 182 0.950 0.570 Chaka Pwvt.
79 ALANGA 33 164 185 0.710 0.035 Chaka Pvt.
80 ALANGA 198 - 48 1.090 0.160 Sharad-I Pvt.
81 ALANGA 249 40 40 1.670 0.825 Chaka Pvt.
82 ALANGA 131 36 36 1.150 0.250 Chaka Pvt.
83 ALANGA 304 39 39 0.810 0.455 Chaka Pvt.
84 ALANGA 273 38 38 1.080 0.310 Chaka Pvt.
85 ALANGA 59 28 28 1.890 0.730 Chaka Pvt.
86 ALANGA 311/9 23 23 0.620 0.300 Chaka Pvt.
87 ALANGA 244 22 22 1.080 0.310 Chaka Pvt.
88 ALANGA 144 8 8 1.980 0.770 Chaka Pvt.
89 ALANGA 20 18 18 1.170 0.030 Chaka Pvt.
90 ALANGA 148 9 9 1.500 0.210 Chaka Pvt.
91 ALANGA 311/8 12 12 0.720 0.470 Chaka Pvt.
92 ALANGA 191 11 11 2.560 0.180 Chaka Pvt.
93 ALANGA 190 13 13 0.840 0.480 Chaka Pvt.
94 ALANGA 89 14 14 0.500 0.250 Chaka Pvt.
95 ALANGA 235 274 315 2.270 0.080 Chaka Pvt.

TOTAL=| 48.730 16.020
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SI No. Village Name ACqun::gr,:\)rea (In
1 Harekrushnapur 0.790
2 Kashiharipur 0.128
3 Samangara 11.100
4 Alanga 16.020
TOTAL= 23.038

[F. No. CE/CON/II/BBS /PURI-KONARK/20A/SRP/REV]

AJAYA KUMAR SAMAL, Chief Engineer (Construction -11)
East Coast Railway, Bhubaneswar
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